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Shri Tyagi: If there are schools
where cent per cent expenditure is
met by Government....

Mr. Speaker: That is another matter.
‘That will be considered.

Shri G. B. Pant: All that will be
taken into consideration—whether we
could make any change or not.

A Directory of Museums in India

+
Shri D. C. Sharma:

L)

1133.{ Shri Achar:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to refer to the reply given to Starred
Question No. 388 on the 13th August,
1959 and state the further progress
made in the publication of ‘A Direc-
tory of Museums in India’?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): The Directory is in the last
stages of printing and will be publish-
ed within a few days. With your
permission I would like to add this.
It is being released this morning, and
1 propose to place the first copy in
the Library of Parliament. '

Shri D. C. Sharma: May I know
whether this directory will be in
English or in other Indian languages
also?

Shri Humayun Kabir: I answered
this question on a previous occasion.
The directory is now being released
in English but we are also trying to
bring it out in all Indian languages.

Mr. Speaker: It may be given to the
Library.

Shri Humayun Kabir: Yes, Sir.

¥ far @ ;AT WAAR
wAY FY a8 qva s & fx & s
#F FTw 7 A A awE F Gy 5 onf
=g 7 ¥ Y 31 @1 8, 7@t T 8w e
wst F1 Ay @ femd fE oamor
Y 1 FTT WA 21T 8 W o Fop
Hast ¥ sretaedy A A1 39w A
fedy ar weg | et 7 7 fawad
T &7 FIRXO P .

PAUSA 1, 1881 (SAKA)

Oral Answers 6476
Mr. Speaker: Next question.
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Landless Labour in Kerala

*1134. Shri Kodiyan: Will the Minis-~
ter of Home Affairs be pleased te

.state:

(a) the steps that have been taken
by the Kerala Government to speed
up the distribution of Government-
owned land among the landless labour
in the State; and

(b) the total acreage of land so far
distributed?

The Minister of Home Affairs (Shri
G. B. Pant): (a) The Government had
appointed special staff in the Districts
to expedite land assignment work,
Additional staff has also been sanc-
tioned according to requirements.
The District Collectors have been
directed to pay attention to the land
assignment scheme and to take neces-
sary steps to expedite it. Proposals
for simplifying the procedure for
assignment of Government land and
further expediting the implementation
of the scheme are under the examina-
tion of the Government of Kerala.

(b) 5646 acres and 4:756 cents.

Shri Kodiyan: May I know whether
it is a fact that the land distribution
committees which have been formed
in almost all the taluks in the State
have not met for the last five months
and, if so, what arc the reasons there-
for?

Shri G. B, Pant: The committees
have been formed in the taluks, and
if they have not met, I think there
may be some reasons for it which I
am not in a position to explain.

Shri Narayanankutty Menon: Since
the President has taken over the ad-
ministration of the Kerala State, may
1 know how many persons have been





